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HIGH COURT OF DELHI : NEW DELHI
DELHI JUDICIAL SERVICE EXAMINATION - 2018
CORRIGENDUM

In continuation of this Court’s notice published in various newspapers on
14.11.2018 whereby 50 vacancies have been advertised for Delhi Judicial Service
Examination-2018, it is hereby notified that the number of vacancies for Delhi
Judicial Service Examination-2018 may now be read as 147 vacancies instead of 50
vacancies. Accordingly, the category wise bifurcation of 147 vacancies shall now be
read as under:

Category No. of vacancies
General 112
SC , 26
ST 09
TOTAL 147
Amendment 1: Out of aforesaid 147 vacancies, the reservation for Persons with

Disabilities shall be as follows:

I

Category Vacancies

PwD (Autism, intellectual disability, specific 02
learning disability and mental illness and
Multiple disabilities mentioned under clauses (a)
to (d) including deaf-blindness)

¢ PwD (Locomotor disability) 02 |
PwD (Blind/Low Vision) 01
PwD (Hearing Impaired) 01
Total 06
Amendment 2: The vacancies for PwD (Hearing Impaired) and PwD.(Autism,

intellectual disability, specific learning disability and mental
illness and Multiple disabilities mentioned under clauses (a) to
(d) including deaf-blindness) are subject to amendment of
existing Rules, which is to be notified.

Amendment 3: The revised schedule for commencement of online filling up of
application forms, last date for creating new log in for online
registration and last date for filling online application form and/or
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Amendment 4:

making payment through Debit Card/Internet Banking would be
as under:-

Commencement of online filling up of application forms | 22.11.2018

Last date for creating new log in for online registration 12.12.2018

(11.00 PM)

Last date for filling online application form and/or 12.12.2018

making payment through Debit Card/Internet Banking (11.00 PM)
L .

The revised Date of Preliminary Examination shall now be
13.01.2019.

Sd/-
(DINESH KUMAR SHARMA)

Registrar General
19.11.2018




